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Title: Introduction of the Urban Areas (Equitable Development and
Regulation) Bill, 2018.
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HON. DEPUTY SPEAKER: The question is:

“That leave be granted to introduce a Bill to establish an
Urban Areas Equitable Development Authority to provide for
clean and hygienic maintenance of environmental and public
spaces, resettlement of people living in slums in decent
housing facilities, issuing guidelines for employment of



persons in slums in the reconstruction activities, facilitating
systems of self policing among citizens, proper underground
drainage and sewerage network, dedicated paths for
pedestrians and cyclists, formulate policies for subsidising
cycles and promoting eco-friendly transport, creation of
community markets for hawkers, issuing licenses to hawkers
providing for minimum standards to be maintained by private
hostels and paying guest accommodations and recommending
their compulsory registration, framing guidelines for ensuring
equal redistribution of economic and work opportunities in
urban areas.”

The motion was adopted.
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HON. DEPUTY SPEAKER: Item No.64, Shri Sukhbir Singh Jaunapuria

— Not present.
Item No.65, Shri Janardan Singh ‘Sigriwal’, -- Not present.
[tem No.66, Shri Janardan Singh ‘Sigriwal’, -- Not present.
Item No.67, Shri Devji M. Patel — Not present.
Item No.68, Dr. Udit Raj — Not present.
Item No.69, Shrimati Darshana Vikram Jardosh — Not present.

Item No.70, Ms. Sushmita Dev — Not present.



Item No.71, Shri Rattan Lal Kataria — Not present.

Item No.72, Shri Vinod Kumar Boianapalli — Not present.
Item No.75, Shri Sukhbir Singh Jaunapuria — Not present.
Item No.76, Shri Sukhbir Singh Jaunapuria — Not present.
Item No.77, Shri Ninong Ering — Not present.

Item No.78, Shri Ninong Ering — Not present.



